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:,kﬂfﬂd@w@w@fﬁvﬂ son/daughter)wife of Q@W%U“Lhﬂﬁf@&db‘v
000D rsereenns | y8FS, belonging to Q?W\ﬁf‘“é’?mg%}?!\-‘l
service and presently working as Omfeﬁﬂffﬂff)‘@"‘“% Paviaes
give herein below the detalls of the assets (immovable, movable, bank balance, etc.) of
myself, my spouse and dependants*:
A, Details of movable assets
(Assets In joint name indlcating the extent of joint pwnership will also have to ha
given}
57| Deseription | Seif | Spouse Gependant-1 | Dependant-2 “Dependant-3 |
Ho. e .t NWame(s) Hama Name Eic. Name
| {iy | Cash ?_m,wn}_ :‘;M"’},_
(i) | Deposits In a7 ;
| Banks, Financiai | SBV’T;?
Institutions And % _ ‘
Mon-Barking | -4 ppany .l AU S ~o
Financial ["
| Companies ‘
SRR il gﬁ?m_ 35 =1 _
Debentures and i 5 i e
Shares In oAt a0 N G/ NG
i cump?mes mmm@, | i
(iv) | Other financial |, —. ~ | | p¢ -
institutions, Lile i X |
NSS, Postal Q A 9 Ny ;
Savings, LIC ’Cé; BBJ }’ 6 /’ N"X AV NN
¢ Policies, etc e O [ v | =
{v) | Motor Vehicles ' .
make, etc,) N/ N o~ N N
[Ovly [ Jewellery (give : = i
details of Lyulol 14 N N
welght and M'\f : W 7 £~
| value) . 6&5 i&@*” = :
{vil) | Other assets, 5

.

Noto: Value of Bonds / shares / Dehentures as per the latest market valug in Stock
Exchange in respect of listed companies and as per books in the case of non listed

companles should be glven.

* Dependant here means s person substantial
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8.  Detalig of Tinmavable assetg

[Note: Properties in joint ownership indicating the extent of Joint oyenershlp will

aiso have Lo be indizated]

gy, | Deseriptlon

Sclf | Spousc
Mame

Y Agricuttural Land

: - Location{s)

= Survey number(s)
! - Extent [Total

. Name(S)

LA

| Dependant-1 | Dependant-2 | Dependant-3
| Etg.Nama

nA

| measurement)

e,

(i}

-Current market value |
Moo-Agricultural Land
- Location(s}

- Survey number{s)

i - Extent (Total
measuremant)
-Current market value

o]

{iii)

Buildings (Commercial |
and residential) i
- Location(s)

- Survey fdoor s
number(s)

- Extent {Total
| measyrement) - |
| - Current market
value ;

o]

1
i

(v} O
| lintersst In properly)

(iv) | Houses / Apartments,

| atc,

- Location(s)

- Surway Jdoor
numbers) Jre
- Extent (Total EN?]
L measrement)

» Currant market

value . e bl

o
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(2) 1 glve herein below the details of my liabillties / overdues fo public financial

institutions and government dues:-
[Wote : Please glve separate detalls for each item)

[ sr. U Bescription Name & addrass of Bank [ ! Amount outstanding as |
K, Financlal Institutions(s} / S ) P

sk Department (&)
() | (i) Leans from Banks

(i1} Loans from financial-
Inskitlitions

=

(iil) Government Dues;

i {8) dues to departments
- dealing with governmuent
accammadation
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(b dues to departments

|water

electricity

dealing with supply of ,\,\J ,{ NS,
(c) dues to departments | i
dealing with supply of
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v (d) dues to departments | .= i_ :
 dealing with telephones a1l | i
(e) dues to departments
deating with government P
' transport (including MR N\
| aircraft apd helicopters) 2
| | {F} Other dues, If any N N
s et e
(b} | (1) Income Tax incloding |2 MK ME Thw. A oxa6
surcharge [Also indicate 5{] Seesmiant i s
i the assessment year upto
| which Income Tax Return 2025-26 N/
flled. Glve also Permanent
| ~
Account Number {PAN)] PAN iﬂl_ﬂf’/ 6?!\‘}_‘]’ g
(i) Wealth Tax [Also
indicate the assessment \
year upto which Wealth "’\M«Q N O
| Tax raturn filed,] Ly )
(i) Sales Tax [Only in i 6
case of proprietary AN Q tp
business] i
(iv) Property Tax h P ht o]
C. Personal Datall
GPF/CPF/PRAN Mo, - l FTS/B?,Q:-: 7 Z ‘_71 : I
Gend - E_-,,. ‘ ( 2
ender fI] (M/F)
Date of Birth e : ] T
B sl (DD/MMYHYY)
Class/Group - P '
C [A4/BfC)
Cadre =
[BEFICE A TTENDENT

Heme District

{Full Name e.g. B.A.S.-Blhar Administrative Service,

B.5.5,

- Blhar Secretarlat Service Elc.'J

(BypwgipuR |

I heraby declare that the above details are trus to the best of my
knowledge and belief.

Prace:....m.(}:%
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Sigﬁature f?q/fgyviitrﬂfgqf
Mame of Employee: Kundan., ks E}G-@L’\V’

Designation:.... DAL e, fhvalemt—
Department:..).(.Z..l.b}‘i\&fx/...f\f)‘bi?:w.m...gwr&“, Y)G»]W

in prascribed format.

Please sign each page of the declaration. Assat dectaration form
must ba in A4 size white paper with computer typed (single side)
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